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STATEMENT

An amount of Rs. 700 crores has been
allocated to ail the States by way of
Central assigtance for theirr Annual Plan
1971.72  State-wise distribution of this
amount 1s mdicated 1n the following table.
This does not mnclude Himachal Pradesh
which was a Union Terntory at the time
of the finalisation of the current year’s
Annual Plan. An amount of Rs. 19 50
crores has been allocated to Himachal
Pradesh by way of Central assistance for
the Annual Plan 1971-72, Each State has
been allocated an amount calculated at
1/5th of 1ts Fourth Plan assistance. The
amount made available to Hmmachal Pra-
desh by way of Central assistance 1s
arrived at on the basis that its entire plan
outlay 1s financed by the Central Govern-
ment as in  the case of all Union Terri-
tories

Table indicating State-wise distribution
of Central assistance allocated for Annual

Plan 1971-72 :—
(Rs crores)

Andhra Pradesh 48 00
Assam . . . 36 56
Bihar . 6760
Gujarat . . . 31-60
Haryana . . . . 1570
Jammu & Kashmir . R 2900
Kerala . . . 35.00
Madhya Pradesh . . 5240
Maharashtra . . 49 10
Meghalaya . . . 7-44
Mysare . . . . 34 60
Nagaland . . . 7-:00
Orissa . , . 32:00
Punjab . . . . 20 20
Rajasthan . . 44 00
Tamil Nadu . . 4040
Uttar Pradesh 105:20
West Benga) . . 4420

All States excluding

Himachal Pradesh . 700 00
Himachal Pradesh . . 19 50
All States including T

Himachal Pradesh . 719 50

[s AUGUST 1971]

to Questions 38

¢ STUDY ON PRODUCTS WITH EBIGH EXPORT
POTENTIALS

*392, KUMARI SHANTA VASISHT :
SHRI GOLAP BARBORA -
SHRI CHITTA BASU -

Will the Minister of FOREIGN TRADE/
fa2ar suTqT< A/AY be pleased to state :

(a) whether any study has been under-
taken to identify products with high
export potentials;

(b) if so, the results of the study; and

(c) the steps taken by Government on
the result of the studies ?

THE DEPUTY MINISTER IN THE
MINISTRY OF FOREIGN TRADE/

fa?m savqre WA A SuAer (SHRI
A C. GEORGE) : (a) Yes, Sir. Twelve
Inter-Ministerial Working Groups have
been set up to draw up concrete export
production plans in respect of some speci-
fic commodity groups and to implement
those plans.

(b) and (c) Ten of them have already
pin-pointed some specific products in their
respective Groups and therr deliberations
ate in varying stages of progress. Two
Working Groups, namely, those on atumi-
nium metal and aluminium metal manu-
factures, will start deliberations when the
supply position of indigenous alummnium
becomes easier

SUBSTITUTION OF SHORT-TERM IMPRISON-
MENT wira CORRECTIVE LABOUR

*393. SHRI RAJENDRA PRATAP
SINHA :
SHRI KRISHAN KANT :
SHRI ARJUN ARORA :
DR. SALIG RAM :

Will the Minister of HOME AFFAIRS/
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g Wt be pleased to state :

(a) whether Government have consi-
dered the question of substituting short-
term imprisonment with corrective labour
without deprivation of freedom; and

if so, what are the details thereof?

(b)

THE DEPUTY MINISTER IN THE
MINISTRY OF HOME  AFFAIRS/

Mg wWAtew # gowsy (SHRI F. H.
MOHSIN) (a) and (b) Government
have not considered any specific proposal
in this regard. However, in connection
with the overcrowding in prisons, the All
India Seminar on Correctional Services
held in March 1969, suggested that pri-
soners sentenced to short-terms of impri-
sonnent may be removed to semi-open or
open prisons. As the subject of ‘Prisons
and Prisoners’ falls in the State field, this
suggestion has been commended to State
Governments for their consideration.
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[RAJYA SABHA]

to Questions 40

+{SHOEs AND CHAPPALS SUPPLIED TO
Crass IV Starr

*394. SHRIT SURAJ PRASAD : Will
the PRIME MINISTER/qgTq #Hai be
pleased to state :

(a) whether it is a fact that shoes and
chappals are supplied to the Class IV
employees of the various Ministries of the
Government of India on the basis of the
prices fixed for the purpose several years

ago;

(b) whether it is also a fact that the
prices of shoes and chappals have now gone
up; and

(c) if so, whether Government propose
to raise the amount of the price limit fixed
for the purpose 7]
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I THE MINISTER OF STATE IN THE
MINISTRY OF HOME AFFAIRS AND
IN THE DEPARTMENT OF PER-
SONNEL | g #Wa@a @ix  miR®

fat § ST /AN (SHRI RAM NIWAS
MIRDHA) : (a) No, Sir. Rate contracts

for Shoes and Chappals are concluded by
D. G. S. & D. every year.

(b) No, Sir.

() Does not arise.]
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